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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022
(1.A. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 & 13/2024)

In the matter of:-

JEETU YADAV ... APPLICANT
VERSUS
UPPCB & ORS. ... RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE
RAMPUR, IN COMPLIANCE WITH THE ORDER DATED 20.01.2025
ALONG WITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:
1. That the order dated 20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs. Uttar
Pradesh Pollution Control Board and others pending in Hon'ble National Green

Tribunal, New Delhi is as follows: -

“....3. Learned Additional Advocate General (AAG) appearing for State of
UP has submitted that out of these 24 brick kilns, 22 have approached the
High Court against the action of levy and recovery of EC and order of
status-quo has been passed by High Court in those writ petitions. She has
further submitted that in respect of one brick kiln, owner has died and

second brick kiln has no property for recovery of EC.
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5. In respect of District Rampur, report of the District Magistrate, Rampur
is on page 1792 which discloses the details of 26 brick kilns against whom
the action was initiated and writ petitions filed by them wherein the order
of stay has been passed. 6. So far as District Sambhal is concerned, the
report dated 18.12.2023 is on page 277 wherein action of closure taken
against 16 brick kilns has been disclosed but in this report there is no
disclosure about the imposition and recovery of EC for the past violation.
In respect of the action of closure also, it is disclosed that the brick kiln
was closed by diffusing the fire, but there is no action of dismantling the
brick kiln.

7. Learned AAG submits that the State has filed the application for vacating
of stay in all the writ petitions wherein interim relief has been granted by
High Court and those applications for vacating the stay are pending. She
has further submitted that now a fresh inspection of brick kilns that are
operating in all four districts will be done, and compliance status by those
brick kilns will be ascertained, and action will be taken against those
which are operating in violation of the norms. She has prayed for four
weeks’ time to file a composite report in respect of all the four districts
disclosing the details of the brick kilns that are operating in those districts
and their compliance status and action taken against them. Said report
will be supported by affidavit of District Magistrates of all the four

districts.

8. LA. No.649/2024 has been filed by the applicant-M/s. New Star Bricks for
impleadment & 1.A. No. 650/2024 has been filed by the applicant for stay.



Counsel for the applicant is directed to supply copies of the IAs to Counsel for
the State if not already supplied...”

2. That in compliance to the order of the Hon’ble NGT the regarding the action

taken/updated status, vide letter no. 1648/Mineral/2024-25 dated 20.03.2025 of
the Office of District Magistrate Rampur, the concerned Sub-District Magistrate,
District Rampur and Regional Officer, UP Pollution Control Board, Moradabad
were directed to jointly conduct a site inspection and take action to recover the
amount of environmental compensation while ensuring compliance of the closure

order against the 26 brick kilns mentioned above and submit a report.

. Thereafter, the point wise report was provided by the concerned Deputy District
Magistrates and Regional Pollution Officer, Moradabad in compliance with the
order dated 20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs. UP Municipal
Board and others pending in Hon'ble National Green Tribunal, New Delhi, is as

follows: -

A. The report No. 1877/ST dated 03.04.2025 provided by the Sub-District

Magistrate Bilaspur is as follows: - (Annexure-1)
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S.No | Name and address | Name and contact no. Current update
of the industry of brick Kkiln status/accusation
owner/proprietor

Shan Brick Field | Mr. Afaque Ahmad | At the time of inspection,
(new name India | Siddiqui, resident of | site of the brick kiln was found
Brick Ind.), | Sheeshgarh, Tehsil | to be flat and grass was found
Andkhedi, Bilaspur, | Bareilly, District | growing on the site. Writ
Rampur Bareilly. 9319286757 petition 8849/2024 has been

the
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filed by the kiln owner. The

statement has already been
filed, and the writ has been

disposed of.

Gurunanak  Brick
Works  (Formerly
known as Om Shiv
Shakti Brick Field),
Narsua,  Bilaspur,

Rampur

Shri Buta Singh, son of
Balveer Singh, Village
Godhi, Keshgarh Tehsil,
Bilaspur, District
Rampur. 9837325655

During inspection, the brick
kiln was found closed in
compliance with the closure
order. Writ petition 2756/2024
has been filed by the kiln
owner. The statement has
already been filed, and the writ

petition is pending.

Kubra Brick Field | Shri  Abdul Kalam, | During inspection, the brick
(new name Sadab |resident of  wvillage | kiln was found closed in
Brick Field and | Pajaba, Rampur. | compliance with the closure
formerly  Momin | 9690605457 order. Writ petition 800/2024
Brick Works), has been filed by the kiln
Pajaba,  Bilaspur, owner. The statement has
Rampur already been filed, and the writ
petition is pending.
New Kohinoor | Shri Zulfigar Ahmed, | During inspection, the brick
Brick Field, | resident of Sheeshgarh | kiln was found closed in

compliance with the closure
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Padpuri, Bilaspur, | Tehsil, Bareilly. | order. Writ petition 2314/2024
Rampur 8476826094 has been filed by the kiln
owner. The statement has
already been filed, and the writ

petition is pending.

B. The report No. 1130/ST dated 04.04.2025 provided by the Sub-District

Magistrate Sadar is as follows: - (Annexure-2)

S.No | Name and address of the Name and Comment
industry contact no. of
brick kiln
owner/proprietor
1 M/s Raja Brick Works (old | M. Farooq | During inspection, the
name M/s S.S. Brick Works, | 8191036450 brick kiln was found
M/s Khwaja Garib Nawaz closed in compliance with
Industries), Village the closure order. Writ C-
Mehdinagar  Junubi  Milk 4837/2024 has been filed
Nibbi Singh, Tehsil Sadar, by the kiln owner. An
Rampur order dated 20.02.2024
passed by the Hon'ble
High Court of Allahabad
has passed an order to
suspend recovery. The writ
is pending
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. The report no. 1265/ST dated 03.04.2025 provided by the Sub-District

Magistrate Shahabad is as follow: - (Annexure-3)

S.No | Name and address | Name and contact Comment
of the industry no. of brick kiln
owner/proprietor

Aman Brick | Shri Pramod Kumar | During inspection, the brick
Industry (New Name | Sharma - | kiln was found closed in
- New Raj Brick | 9758779551 compliance with the closure
Works), Village order. Writ No. 1088/2024 has
Devipura Road been filed by the kiln owner.
Baragaon, Tehsil Stay orders have been passed in
Shahabad, District the writ
Rampur

2 Famous Brick Works | Shri Jabir, Partner | During inspection, the brick
(new name Khwaja | Shripal Munshi Ali - | kiln was found closed in
Brick Works), | 9761593420, compliance with the closure
Village  Kharsaul, | 9761197358 order. Writ No.
Tehsil Shahabad, 3202402525/2024 has been
District Rampur filed by the kiln owner.

Instructions have been filed in
the writ

3 Jagdamba Brick | Mr. Awadhesh | During inspection, the brick
Works, Village | Pandey - | kiln was found closed in
Gahni, Tehsil | 7302053724 compliance with the closure
Shahabad, District order. Writ No. 1129/2024 has
Rampur been filed by the kiln owner.
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Stay orders have been passed in

the writ.

Khan Brick Works

Mr. Waseem Ahmed

During inspection, the brick

Industries, Village | - 9758113367 kiln was found closed in
Ballupura, Pipaliya compliance with the closure
Bhoj, Tehsil order. Writ No. 432/2024 has
Shahabad, District been filed by the kiln owner.
Rampur Stay orders have been passed in
the writ.
Hidaya Brick Field | Prof. Shri Naeem | During inspection, the brick
(old name Khurshid | Ahmed - | kiln was found closed in
Brick Field), Village | 7310742423 compliance with the closure
Kakraua, Sinaruli, order. Writ No. 361/2024 has
Tehsil Shahabad, been filed by the kiln owner.
District Rampur Instructions have been filed in
the writ
Bharat Brick Works | Shri  Ghasita alias | During inspection, the brick
(old name Assam | Israr Beg - | kiln was found closed in
Brick Works), | 9412871834 compliance with the closure
Village Kakraua, order. Writ No. 355/2024 has
Tehsil Shahabad, been filed by the kiln owner.
District Rampur Instructions have been filed in
the writ.
Farmer Brick | Prof. Shri Arif - | During inspection, the brick
Industries, Village | 9068416750 kiln was found closed in
Karimganj,  Tehsil compliance with the closure
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Shahabad, District order. Writ No. 559/2024 has
Rampur been filed by the kiln owner.
Instructions have been filed in
the writ
8 K.K. Brick Works, | Mr. Rashid - | During inspection, the brick
Village  Bichpuri, | 9412871791 kiln was found closed in
Shukla Dhakiya compliance with the closure
Road order. By the kiln owner
9 Omesh Brick Works, | Mr. Rajpal Singh- | During inspection, the brick
Village  Chaukoni, | 6396353961 kiln was found closed in
Tehsil Shahbad compliance with the closure
District Rampur order. Writ No. 361/2024 has
been filed by the kiln owner.
Stay orders have been passed in
the writ
10 Pawan Brick Works, | Mr. Vijay Singh During the inspection, the brick
Village  Balupura, kiln was found closed in
Tehsil Shahbad compliance with the closure
District Rampur. order
11 Qadri Brick Field, | Mr. Dilshad Khan- | During inspection, the brick
Village Suhawa, | 9891146829 kiln was found closed in
Tehsil Shahbad compliance with the closure
District Rampur. order. Writ No. 151/2024 has
been filed by the kiln owner
12 M/s Shabana Brick | Mr. Deepak Kumar- | During the inspection, the brick
Field, Village Saifni | 6395297375 kiln was found closed in

10
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Tehsil Shahbad

District Rampur.

compliance with the closure

order

D. The report no. 1032/ST dated 03.04.2025 provided by the Sub-District

Magistrate Tanda is as follow: - (Annexure-4)

S.No

Name and address
of the industry

Name and contact
no. of brick Kiln
owner/proprietor

Comment

A.N.S. Brick Works

M. Yamin Partner

During inspection, the brick

Nagli, Tehsil Tanda,

District Rampur

Village Ranua | 9719423765 kiln was found closed in
Nangla Tehsil Tanda compliance with the closure
District Rampur. order. Writ No. 2244/2024
has been filed by the kiln
owner. Stay orders have
been passed in the writ.
Garib Nawaz Brick | Shri  Wajahat  Jan | During inspection, the brick
Works, Village Milk | Khan 9411288099 kiln was found closed in

compliance with the closure
order. Writ No. 1098/2024
has been filed by the kiln
owner. Stay orders have

been passed in the writ.

Hamza Brick Works

(new name Munshad
Brick Works)
Village Sarawa

Mr. Asgar Ali Partner
9758684963

During inspection, the brick
kiln was found closed in
compliance with the closure

order. Writ No. 1571/2024

11
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Saidnagar,  Tehsil
Tanda District
Rampur.

has been filed by the kiln
owner. Stay orders have

been passed in the writ.

Naaz Brick Works, | Shri Afsar Ali | During inspection, the brick
Village Darshanpur | 9412587557 kiln was found closed in
Lalpur Road, Tehsil compliance with the closure
Tanda, District order. Writ No. 911/2024 has
Rampur been filed by the kiln owner.
Stay orders have been passed
in the writ
OK Brick Works, | Mausami During  inspection, the
Village Chitriya | 9358457801 chimney at the brick kiln site
Jagir, Tehsil Tanda, was found to be demolished
District Rampur. and the site was found to be
flat. Writ No. 812/2024 has
been filed by the kiln owner.
Stay orders have been passed
Rashid & Rashid | Mr. Wasid | During inspection, the brick
Brick Works, Village | 9917069755 kiln was found closed in

Chitriya Jagir in the
writ. Tehsil Tanda,

District Rampur.

compliance with the closure
order. Writ No. 858/2024 has
been filed by the kiln owner.
Stay orders have been passed

in the writ.

Magistrate Milak is as follow: - (Annexure-5)

E. The report no. 478/ST dated 04.04.2025 provided by the Sub-District

12
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S.No

Name and address
of the industry

Name and
contact no. of
brick Kiln
owner/proprietor

Comment

Jai Shri Balaji Brick
Industries,
Jagannathpur
Village Tehsil Milk

District Rampur

Shri Noniram R/o
Village

Jagannathpur

The recovery has been stayed in
the Hon'ble Court through the
writ petition C-1463/2024 filed
in the Hon'ble High Court
Prayagraj and the above writ
petition 1463/2024 has currently
been linked to the writ petition
number C-1525/2024.

In which the filing of counter
affidavit by the Uttar Pradesh
Pollution Control Board is

mentioned in the order dated

18.03.2024.

Kunal Brick Works,

Village Kamcha
Tehsil Milak District
Rampur

Shri  Purushottam
Saran S/0 Shyam
Bihari Lal R/o
Mohalla

Asdullapur Tehsil

milak Rampur

The recovery has been stayed in
the Hon'ble Court through the
writ petition C-1153/2024 filed
in the Hon'ble High Court
Prayagraj and the above writ
petition 1153/2024 has currently
been linked to the writ petition

number

13
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C-1525/2024. In which the
filing of counter affidavit by the
Uttar Pradesh Pollution Control

Board is mentioned in the order

dated 18.03.2024.

3 Aaka Brick Center
(New name Tahseen
Brick Center)
Village  Chainpur
Tehsil Milk District

Rampur.

Mr.
Ahmed

Dilshad

Writ C-799/2024 has been filed
in the Hon'ble High Court
Lucknow Bench, which has
been linked to writ C-151/2024
New Star Brick Works and is
currently pending in the Hon'ble

High Court Lucknow Bench.

4. compliance of the order dated 20.01.2025 passed in ON No. 889/2022 Jeetu
Yadav vs. UP PRBSE and others pending in Hon'ble National Green Tribunal,

New Delhi is being ensured.

5. Hence, it is clear from the above that all the 26 brick kilns in Rampur district

are closed since long and are not being operated even at present and neither is

the work of baking raw bricks in the brick kiln nor is fuel like coal and wood

being stored. Brick kiln production work is completely closed.

6. Also, it 1s to be brought to notice that in order to comply with the order of

Hon'ble National Green Tribunal, strict instructions have been issued to all the

Sub-District Magistrates and Police Officers of the district as well as Regional

Officer, UP Pollution Control Board, Moradabad that the operation of the 26

14



brick kilns in question should not be allowed under any circumstances and they
should also keep providing their inspection comments from time to time.

(Annexure-6)

7. That the answering respondent reaffirms its unwavering commitment to the
directives of the Hon'ble National Green Tribunal. Every measure undertaken
is meticulously aligned with the Tribunal’s orders to safeguard public health
and preserve the environment. Through rigorous inspections, prompt remedial
actions, and continuous monitoring, the respondent is dedicated to ensuring that
environmental standards are upheld and that the welfare of society is advanced,

thereby contributing to a sustainable and healthy ecosystem

THROUGH

Date:04.05.2025
Place: New Delhi

PRIYANKA SWAMI

ADVOCATE

STANDING COUNSEL FOR sTATE, UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com
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AFFIDAVIT

h, aged about 36 years S/o Shri Viiay Singh is presently posted as

DISTRICT MAGISTRATE RAMPUR, UP do hereby solemnly affirm and state

as under:

1. That I am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this Tribunal.{__

2. That the accompanying Compliance affidavit has been drafted by our counsel

upon my instructions. |__—

3. That the contents of the accompanying Compliance affidavit are true and
correct, and the knowledge has been derived from official records and nothing

material has been concealed therefrom. L

DepopenyDeclarant
- 3
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VERIFICATION

therefrom. ( _

| ,,.,, 9513;1

Verified on solemn affirmation at Rampur on this 041 day of /—\rP/?J/ 2025, that
the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed

Dep

DEPONENT

t/Declarant

S.Mo. @ Date. CU.2lm 2. 5
| certify that Shri, V(’&@-; Mﬂf,m..;@'kjh

f(!’ﬂflﬂ“d by Shﬂ £ 6.( ccy )m
Viiote tof SOIeﬂ‘mty 3I|“"ﬂe the contents of-

this hduwt Hg‘l ]

) §y gresenca,
ORAS date;f..ﬁ.{...m ............ (S
after full under ctanding 1 its commengs,

DEPONENT

@y

Identified lgy
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Original Application No. 889/2022 (I.A. No. 650/2024, 649/2024, 321/2022,
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7. Learned AAG submits that the State has filed the application for vacating of
stay in all the writ petitions wherein interim relief has been granted by High
Court and those applications for vacating the stay are pending. She has further
submitted that now a fresh inspection of brick kilns that are operating in all four
districts will be done, and compliance status by those brick kilns will be
ascertained, and action will be taken against those which are operating in
violation of the norms. She has prayed for four weeks' time to file a composite
report in respect of all the four districts disclosing the details of the brick kilns
that are operating in those districts and their compliance status and action
taken against them. Said report will be supported by affidavit of District
Magistrates of all the four districts.
11. List on 08.04.2025
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High Court of Judicature at Allahabad

PENDING
Case Status - WRIT - C ( WRIC )-[858/2024]

2713

Generated on : 03-04-2025 at 10:29:48 am

Filing No. WRIC/5526/2024 Filing Date : 09-01-2024
CNR UPHC050195982024 Date of Registration : 23-01-2024
Case Status

First Hearing Date 29th January 2024
MNext Hearing Date -- (Connected with WRIC/1525/2024)
Coram
Bench Type Division Bench
Causelist Type Daily Cause List
State UTTARPRADESH
District RAMPUR

Petitioner/Respondent and their Advocate(s)
Petitioner Respondent =
1. M/S RASHID AND RASHID BRICKS WORKS THROUGH ITS PROPRIETOR 1. State of UP & 3 Others
Advocate - BRIJESH KUMAR PANDEY({A/B0430/2012 ) Advocate - C.5.C.(CSC/2012 ), SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 )

Category Detalils

Category WRIT PETITION ON AIR POLLUTION (60100)
Sub Category Miscellaneous (60190)
|A Details
Application(s) Number Party Date of Filing | Next/ Disposal Date | IA Status
M/S RASHID AND RASHID BRICKS WORKS THROUGH ITS PROPRIETOR Vs State of UP Others
IAf1/2024 : icati 1- i
024 Classification :Stay Application Applied by (Advocats) :BRIJESH KUMAR PANDEY 23-01-2024 Pending
d M/S RASHID AND RASHID BRICKS WORKS THROUGH ITS PROPRIETOR Vs State of UP Others ;
14/2/2024 Classification :Stay Vacation Applied by (Advocate) : EEP KUMAR SRIVASTAVA 21-03-2024 Pending
Listing History
Hon'ble Mr./Ms./Dr. Justice
C List Ty Listing Date Short Order
e vidlie \ In chamber of Registrar(s)/Jt. Ragistrar(s) .
Fresh List HON'BLE THE CHIEF JUSTICE|HON'BLE JUSTICE MANOJ KUMAR GUPTA 13-02-2024
Fresh List HON'BLE THE ACTING CHIEF JUSTICE|HON'BLE JUSTICE KSHITIJ SHAILENDRA 05-02-2024 PO
Transferred Fresh List HON'BLE JUSTICE ANJANI KUMAR MISHRA|HON'BLE JUSTICE JAYANT BANER.I 29-01-2024 PO

Order/Judgement
# Date Order/Judgement
1 13-02-2024 view

Disclaimer: Status report is based on data available on CCMS servers,

Printed on 03-04-2025 at 10:26:25 am
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271&0 -. Chie ice'
0 -
v Case :- WRIT - C No. - 858 of 2024

Petitioner :- M/S Rashid And Rashid Bricks Works Through Its
Proprietor

Respondent :- State Of Up Others

Counsel for Petitioner :- Brijesh Kumar Pandey

Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

Hon'ble Ar h 1,Chief
Hon'ble Manoj Kumar Gupta,J.

1. Learned counsel for the respondent prajrs for time to file counter
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recovery
demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 13.2.2024
Brijesh Maurya

(Manoj Kumar Gupta,J.) (Arun Bhansali,C.J.)

Digitall &ned b
BRIJESH
High Court of Judicature at Allahabad
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High Court of Judicature at Allahabad 2715

PENDING
Case Status - WRIT - C ( WRIC )-[1571/2024]

Generated on : 03-04-2025 at 12:02:00 pm

| Filing No. WRIC/9955/2024

Filing Date : 14-01-2024

UPHC050269542024

[enr

Date of Registration : 27-01-2024

Case Status

First Hearing Date

31st January 2024

Next Hearing Date

— (Connected with WRIC/1525/2024) 7

Coram
Bench Type Division Bench
Causelist Type Daily Cause List
State UTTARPRADESH
District RAMPUR
Petitioner/Respondent and their Advocate(s)
Petiticner Respondent x

1. M/S HAMZA BRICK
Advocate - BRIJESH KUMAR PANDEY(A/B0430/2012 )

1. State of UP AND 3 OTHERS .
Advocate - SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 ),C.5.C.(CSC/2012 )

Category Details

Category MISCELLANEOUS RECOVERY (39900)
Sub Category Miscellaneous (38990)
|A Details
Application(s) Number Party Date of Filing | Next / Disposal Date IA Status
M/S HAMZA BRICK Vs State of UP .
1. x i -
|1A/1/2024 Classification :Stay Application Applied by (Ad ) :BRIJESH KUMAR PANDEY 27-01-2024 Pending
M/S HAMZA BRICK Vs State of UP
0. H i
1A/2/2024 Classification :Stay Vacation Applied by ( te) :SANDEEP KUMAR SRIVASTAVA 21-03-2024 Pending
Listing History
Hon'ble Mr./Ms./Dr. Justice
c List T Listing Date Short Order
SRR e \In chamber of Registrar(s)/Jt. Registrar(s) iod
Transferred Fresh List HON'BLE THE CHIEF JUSTICE[HON'BLE JUSTICE MANOJ KUMAR GUPTA 07-02-2024 Date Fixed
Fresh List HON'BLE JUSTICE ANJANI KUMAR MISHRA|HON'BLE JUSTICE JAYANT BANERJI 31-01-2024 PO
Order/Judgement
b Date Order/Judgement
1 07-02-2024 view

Disclaimer: Status report is based on data availabla on CCMS servers.

Printed on 03-04-2025 at 11:58:55 am
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Digitally signed by :-
ANKIT V!§HWMIARM
High Court of Judicature at Allahabad

stice's

Case :- WRIT - C No. - 1571 of 2024

Petitioner :- M/S Hamza Brick

Respondent :- State of U.P.

Counsel for Petitioner :- Brijesh Kumar Pandey

Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

n Bhansali,Chief J
Hon'ble Manoj Kumar Gupta,J.

1. Learned counsel for the respondent prays for time to file count
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recove
demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 7.2.2024
Ankit.

(Manoj Kumar Gupta, J.)  (Arun Bhansali, C.J
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High Court of Judicature at Allahabad 2717

PENDING

Case Status - WRIT - C ( WRIC )-[911/2024] =
' Generated on : 03-04-2025 at 11:55:21 arr

Filing No. WRIC/6831/2024 Filing Date : 10-01-2024
CNR UPHC050214302024 Date of Registration : 23-01-2024
Case Status

First Hearing Date 29th January 2024
Next Hearing Date - (Connected with WRIC/1525/2024) =
Coram
Bench Type Division Bench
Causelist Type Daily Cause List
State UTTARPRADESH
District RAMPUR

Petitioner/Respondent and their Advocate(s)
Petitioner Respondent
1. M/S NAAZ BRICK WORKS 1. State of UP AND 3 OTHERS *
Advocate - BRIJESH KUMAR PANDEY(A/B0430/2012 ) Advocate - C.5.C.(CSC/2012 ), SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 )

Category Details

Category MISCELLANEQUS RECOVERY (39900)
Sub Category Recovery of expenses and interest under the Air (Prevention and Control of Pollution) Act 1981. (39919)
IA Details
Application(s) Number Party Date of Filing Next / Disposal Date IA Status
sl M/S NAAZ BRICK WORKS Vs State of UP AND 3 OTHERS
1AM, s 1-2024 Pendi
AJ1/2024 Classification :Stay Application Appliad by (Ad ) BRIESH KUMAR PANDEY 23-01-20 ending
M/S NAAZ BRICK WORKS Vs State of UP AND 3 OTHERS ! .
: i Pend
|Af2/2024 Classification :Supplementry Affidavit Applied by (Adv ) -BRIJESH KUMAR PANDEY 23-01-2024 ing
M/S NAAZ BRICK WORKS Vs State of UP AND 3 OTHERS 3
¥ 08-05-2024 Pendin
R N S oM Applied by (Advocate) :SANDEEP KUMAR SRIVASTAVA 9
Listing History
Hon'ble Mr./Ms./Dr. Justice
T Listing Date Short Order
AU Yohe \In chamber of Registrar(s)/Jt. Registrar(s) ’
Frash List HON'BLE THE CHIEF JUSTICE|HON'BLE JUSTICE MANOJ KUMAR GUPTA 15-02-2024
Transferred Fresh List HON'BLE JUSTICE ANJANI KUMAR MISHRA|HON'BLE JUSTICE JAYANT BANERJI 29-01-2024 PO
Order/Judgement
# Date Order/Judgement
: 15-02-2024 view

Disclaimer: Status report is based on data available on CCMS servers,

Printed on 03-04-2025 at 11:54:39 am
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igitally signed b
A KIT VISHWAKYARM&
High Court of Judicature at Allahabad

Chief Justice's Court
Case :- WRIT - C No. - 911 of 2024

Petitioner :- M/S Naaz Brick Works

Respondent :- State Of Up And 3 Others”

Counsel for Petitioner :- Brijesh Kumar Pandey

Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

'b h
Hon'bl 0] mar

1. Learned counsel for the respondent prays for time to file counts
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recover
demand notice (annexure-1) shall remain in abeyance.

Order Date :- 15.2.2024
Ankit.

(Manoj Kumar Gupta, J.)  (Arun Bhansali, C.J.)
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High Court of Judicature at Allahabad

PENDING
Case Status - WRIT - C ( WRIC )-[1098/2024]

2719

Generated on : 03-04-2025 at 11:52:53 a

Filing No. WRIC/9844/2024 Filing Date : 14-01-2024
CNR UPHC050269302024 Date of Registration : 24-01-2024
Case Status

First Hearing Date 29th January 2024
Next Hearing Date — (Connected with WRIC/15256/2024)  ~_
Coram
Bench Type Division Bench
Causelist Type Dally Cause List
State UTTARPRADESH
District RAMPUR

Petitioner/Respondent and their Advocate(s)
Petitioner Respondent
1. GHAREEB NAWAZ BRICK 1. State of UP and 3 others
Advocate - BRIJESH KUMAR PANDEY(A/B0430/2012 ) Advocate - SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 ),C.8.C.(CSC/2012 )

Category Details

Category MISCELLANEOUS RECOVERY (39900)
Sub Category Recovery of expenses and interest under the Air (Prevention and Contral of Pollution) Act 1981, (39919)
IA Details
Application(s) Number Party Date of Filing Next / Disposal Date |A Status
GHAREEEB NAWAZ BRICK Vs State of UP and 3 others
IAJ1/202: : icati -2024 Pendi
Al1/2024 Classification :Stay Application Applied by (Adv ) ‘BRIJESH KUMAR PANDEY 24-01-202: ding
GHAREEB NAWAZ BRICK Vs Stata of UP and 3 others s
$ i -0 Pendin:
|A/2/2024 Classification :Stay Vacation Applied by (Adv ) :SANDEEP KU SRIVASTAVA 21-03-2024 ending
Listing History
Hon'ble Mr./Ms./Dr, Justice
Lo List T Listing Date Short Order
TR ki \In chamber of Registrar(s)/Jt. Registrar(s) ¥
Fresh List HON'BLE JUSTICE MANOJ KUMAR GUPTA[HON'BLE JUSTICE KSHITI SHAILENDRA 20-02-2024
Transferred Fresh List HON'BLE JUSTICE ANJANI KUMAR MISHRAJHON'BLE JUSTICE JAYANT BANERJI 05-02-2024 PO
Transferred Fresh List HON'BLE JUSTICE VIVEK KUMAR BIRLA|HON'BLE JUSTICE DONADI RAMESH 29-01-2024 PO

QOrder/Judgement
# Date Order/Judgement
1 20-02-2024 view

Disclaimer: Status repor is based on data available on CCMS servers.

Printed on 03-04-2025 at 11:52:32 am
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Digitally sp:‘gnsd by -

ANIL KUMAR Si

High Court of Judicature at Aliahabad

Court No. - 21

Case :- WRIT - C No. - 1098 of 2024
Petitioner :- Ghareeb Nawaz Brick
Respondent :- State Of Up And 3 Others

Counsel for Petitioner :- Brijesh Kumar Pandey
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

e i ar t
'b - -. -

1. Learned counsel for the respondent prays for time to file counte
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. Tn the meanwhile, recovery pursuant to the impugned recover,
demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 20.2.2024
AKShukla/-

(Kshitij Shailendra, J.) (Manoj Kumar Gupta, J.
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High Court of Judicature at Allahabad

2721

PENDING

Case Status - WRIT - C ( WRIC )-[812/2024]

Generated on : 03-04-2025 at 10:22:40

Filing No. WRIC/5693/2024 Filing Date : 09-01-2024
CNR UPHC050198642024 Date of Registration : 23-01-2024
Case Status

First Hearing Date 25th January 2024
Next Hearing Date - (Connected with WRIG/1 525/2024)
Coram
Bench Type Division Banch
Causalist Type Daily Cause List
State UTTARPRADESH
District RAMPUR

Petitioner/Respondent and their Advocate(s)
Petitioner Respondent
1. M/S OK BRICKS WORKS 1. STATE OF UP AND 3 OTHERS
Advocate - BRIJESH KUMAR PANDEY(A/B0430/2012 ) Advocate - C.S.C.(CSC/2012 ), SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 )

Category Details

Category i MISCELLANEQUS RECOVERY (39900)
[ Sub Category | Miscellaneous (39990)

IA Details
Application(s) Number Party Date of Filing Next | Disposal Date IA Status
M/S OK BRICKS WORKS Vs STATE OF UP AND 3 OTHERS
1A/1/2024 ifi - i di
1/2024 Classlfication :Stay Application Appliad by (Advocate) :BRIESH KUMAR PANDEY 23-01-2024 Pending
M/S OK BRICKS WORKS Vs STATE OF UP AND 3 OTHERS
1A/2¢20, I tion : i 4 20
A/2/2024 Classification Supplementry Affidavit Applied by (Ad } BRIJESH KUMAR PANDEY 23-01-2024 Pending
M/S OK BRICKS WORKS Vs STATE OF UPAND 3 OTHERS 2
: 2 : i P
IA/3/2024 Classification :Stay Vacation Applied by (Advocats) :SANDEEP KUMAR SRIVASTAVA 21-03-2024 'ending
Listing History
Hon'ble Mr./Ms./Dr. Justice
t Listing Date Short Order
i \ In chamber of Registrar(s)/Jt, Registrar(s) iy
Fresh List HON'BLE THE CHIEF JUSTICE|HON'BLE JUSTICE MANOJ KUMAR GUPTA 13-02-2024
Fresh List HON'BLE THE ACTING CHIEF JUSTICE|HON'BLE JUSTICE KSHITIJ SHAILENDRA 05-02-2024 PO
Transferred Fresh List HON'BLE JUSTICE ANJANI KUMAR MISHRAJHON'BLE JUSTICE JAYANT BANERJI 29-01-2024 PO
Order/Judgement
# Date | Order/Judgement
: ] 13-02-2024 view

Disclaimer: Status report is based on data available on COMS SBIVErS.

Printed on 03-04-2025 at 10:21;36 am
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Digitall si&nsd by -
BF?IJE H KUMAR
High Court of Judicature at Allahabad

Chief ice’
Case :- WRIT - C No. - 812 of 2024
Petitioner :- M/S Ok Bricks Works

Respondent :- State Of Up And 3 Others
Counsel for Petitioner :- Brijesh Kumar Pandey

- Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

: u i,Chief i
1. Learned counsel for the respondent prays for time to file cour
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024,

4. In the meanwhile, recovery pursuant to the impugned recove
demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 13.2.2024
Brijesh Maurya

(Manoj Kumar Gupta,J.) (Arun Bhansali,C..
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Case Status - WRIT - C

e-fillec with Diary No. 1931_2024 on 02-03-2024

High Court of Judicature at Allahabad - Lucknow

2723

iled

PENDING

(WRIC ) - [ 2244/2024 |
Genergtsd on : 03-04-2025 at 12:36:28

| Filing Ne. | wrici7ees/2024 | Filing Date : 04-03-202¢
LENR | UPHCo20163202028 | Date of Regi 1 0403-202¢
Case Status
First Heanng Date O6th March 2024
| Next Hearing Date — { connected with WRIC/151/2024 )
| Stage of Case For Haaring
Coram o
Bench Type Division Bench
Judicial Branch WRITS Civil
Causslist Type Additional/Unlisted List-1
State UTTARPRADESH
District RAMPUR =

Petitioner/Respondent and their Advocate(s)

Petitioner

ANS BRICK WORKS, THRU. ITS PARTNERS BABU, INJAR ALI, MOHD YAMEEN, MOHD, AZAM AND NAEEM
ALl

Advocate - JALAJ KUMAR GUPTA ( B/JO10S/2012 ). MOHD. ASLAM KHAN { B/MOS65/2012 )} MEHDI KHAN (
BM1118/2022 )

1. STATE OF U.P. THRU. PRIN. SECY., FOREST ENVIRONMENT AND CLIMATE GHANGE DEPTT LRO. AN
OTHERS

2. U.P. POLLUTION CONTROL BOARD THRU. ITS CHAIRMAN

3. MEMBER SECY., U.P. POLLUTION CONTROL BOARD

4. CHIEF ENVIRONMENTAL OFFICER- CIRCLE-7

5. D.M. RAMPUR

6. TEHSILDAR, TANDA :

7. CENTRAL POLLUTION CONTROL BOARD, THRU. ITS MEMBER SECY,

Advocate - C.8.C.  GICSC /1800 ), CHANDRA SHEKHER PANDEY ( B/CO068/2012 ) , ASIT SRIVASTAVA (
BiA1480/2012 ),

Category Details

[Category

! WRIT PETITION ON ENVIRONMENT PROTEGTION { 60700 )

| Sub Category | Miscelianeous (90 )
IA Details
Application(s) Number Party Date of mﬂlui Disposal :um
ANS BRICK WORKS, THRU. ITS PARTNERS BABU, INJAR AL, MOHD YAMEEN, MOHD, AZAM AND NAEEN ALl Ve STATE OF U.P. THRU. PRIN.
1A/1/2024 ( 40038/2024 ) Classification * ! ’ 04-03-
Stavi Hia"m ST - SECY., FOREST ENVIRONMENT AND CLIMATE CHANGE DEPTT, LKO. AND OTHERS it Pending
i Applied by (Advocate) : JALAJ KUMAR GUPTA
Listing History
Cause List Type "‘::"‘t" ":""“:I'f‘f" - Listing Date Short Order
AdditionalUniisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 11-03-2025
AdditionaliUniisted List-1 ATTAU RAHMAN MASOQDI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 10-03-2025
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI . SUBHASH VIDYARTHI { Bench ID : 3060 ) 06-03-2025
AdditionaliUnlisted List-2 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 05-03-2025
AdditionaliUnlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 04-03-2025 DATE FIXED
Additional/Uniisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID - 3060 ) 03-03-2025
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID ; 3060 ) 21-02-2025
AdditionaliUnlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 20-02-2025
AdditionalfUnlisted List-3 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 19-02-2025
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 12-02-2025
AdditionaliUniisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 10-02-2025
Frash List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Banch ID : 3060 ) 29-01-2025
Transfarred Additional/Unlisted List RAJAN ROY , BRIJ RAJ SINGH { Bench ID ; 3156 ) 13-01-2025 List after a fixed period
AdditionatiUniisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Banch ID : 3080 ) 11-12-2024
Additional/Unlisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 13-11-2024
AdditionaliUniisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID ; 3175 ) 01-10-2024
Additional/Unlistad List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 24-09-2024 List after a fixed period
Transferred Additional/Unlisted List SANGEETA CHANDRA . BRIJ RAJ SINGH ( Banch ID : 3322 ) 17-09-2024
AdditionaliUnlisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 12-08-2024 List after a fixed period
Additional/Unlisted List RAJAN ROY . OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10-07-2024
AdditionaliUniisted List CHIEF JUSTICE , JASPREET SINGH ( Bench ID : 3317 ) 24-05-2024 List after a fixed period
Additional/Unlisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 22-04-2024 List after a fixed period
Additional/Unlisted List ATTAL RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 28-03-2024
AdditionaliUnlisled List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 11-03-2024 DATE FIXED
Frash List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 31089 ) 06-03-2024
Order/Judgement
# Date Order/Judgement
Order/Judgement Not Found!
D'mtrlnlnrmmmsbiudnnMhnmwmw&ummamﬂmwmmmwhmwh:.un This is not an copy of stali ol il
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Case :- WRIT - C No. -,2244 of 2024

Petitioner :- Ans Brick Works, Thru. Its Partners Babu, Injar Ali, Mohd
Yameen, Mohd. Azam And Naeem Ali

Respondent :- State Of U.P. Thru. Prin. Secy., Forest Environment And
Climate Change Deptt., Lko. And Others

Counsel for Petitioner :- Jalaj Kumar Gupta,Mehdi Khan,Mohd. Aslam
Khan *

Counsel for Respondent :- C.S.C.,Asit Srivastava,Chandra Shekher
Pandey

Hon'ble Asss Sl issuedl]
Hon'ble Brij Raj Singh.

Connect and list alongwith Writ-C No.151 of 2024.

-

Till the next date of listing, status-quo existing as on today, shall be
maintained. i

(Brij Raj Singh,J.) (Attau Rahman Masoodi,J.)

Order Date :- 6.3.2024
Shahnaz

Digitally si %y -

SHAHI BAN

High Count of Judicature at Alahabad,
Lucknow Bench
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Court No, - 21
'Case :- WRIT - C No. - 1525 of 2024

Petitioner :- M/S Arzu Brick Works

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Mohammad Danish,Prem Narayan Rai
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

Hon'ble Manoj Kumar Gupta,J.
Hath K L

1. Counter affidavit filed on behalf of U.P. Pollution Control Board
is taken taken on record.

2. As prayed, two weeks' time is allowed to counsel for the
petitioner to file rejoinder affidavit.

3. List as fresh on 12.04.2024 along with connected matters.

4. Interim order granted in the present case as well as in the
connected matters where the same is in operation shall stand
extended till the next date of listing,

Order Date :- 18.3.2024
AKShukla/-

(Kshitij Shailendra, J.) (Manoj Kumar Gupta, J.)

ARRURRR SPhin

High Court of Judicature at Alahabad
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Court Cases Infromation System: (Writ No. WRIC/799/ 21)34) = - = ey R

Department: ENVIRONMENT S e
Writ No :WRIC/799/2024 Filed on :2-3}'6_11332%'_ ~ LastListed On : 125/01/2024 Status :Pending

Party Details : —

Petitioner Name :AAKA BRICK CENTRE (NEW NAME T’Eﬂsl'l\l BRICK CENTRE) THRU PROPRIETOR JISHAN AHMAD

Respondent Name :STATE OF U.P. THRU PRIN. SECY. DEPTT. OF FORESTS ENVIRONMENT AND CLIMATE CHANGE AND Designation:
ORS.

Counsel Name : KRIPA SHANKAR YADAV VS C.5.C.

tt

Impugned/Interim Order Detail ; ————— ‘

Passed by Dept. Order Detail 3 Order No Order date District

.................. RAMPUR

MainPrayerDetail : quashing the letter/order No. H92013/C-7Mvidh—612jjeetu Yada/Rampur/EC/54/2023 dt. 15.04. 2023 as well as list
Brick klin ita Bhata whereby imposed environmental compensation of Rs. 84,37,500/- against petitioners Brick Klin.

Lusting Dutalls-- ——— ———

Court No. Serial No. Listing date
1 19 25/01/2024
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High Court of Judicature at Allahabad - Lucknow 2733

Generated on : 03-04-2025 at 10-59:26 1

e-filed with Diary No. 87_2024 on 06-01-2024

Filing No. WRICHARIIE: . e R e
CNR [ UPHC020013502024
First Hearing Date
Next Hearing Date
Stage of Case
Coram
Bench Type
Judicial Branch
Causelist Type
State
District e
Pejt'mon_err_ﬂqsporiqaﬁt and their Advocate(s)
Petitioner | Respondent
WIS New Star Brick Works (Erstwhile /S Shiv Om Brick Works) THRU. PROP. AFsARAu 1. STATE OF U.P. THRU PRIN.SECY. DEPTT. OF FORESTS, mwnowmrmn CLIMAT]
Advocate - JALAJ KUMAR GUPTA ( B/J0105/2012 ) , MEHDI KHAN ( W111m2 ). MDHD CHANGE AND ORS.
ASLAM KHAN ( BIM0565/2012 ) ; | 2.UPP.C.B. THRU CHAIRMAN :
. : | 3. MEMBER SECY. U.PP.C.B. LUCKNOW
e . | 4. CHIEF ENVIRONMENTAL OFFICER GIRCLE iTC12v Lucmow
5. D.M., MORADABAD
| 8. TEHSILDAR, MORADABAD
m-c.&a (G/CSC /1900 ) , , ASHOK KUMAR VERMA { B/A1396/2012 )
Caiagory Dstails :
Category WRIT PETITION ON ENVIRONVENT PROTEGTION ( 60700 )
Sub Category Miscellaneous { 90 )
IA Details |
- | Application{s) Number Party . Date of :::" of Dats A
- wsumsuaruwmtemmw"wmmwmammmpmmwsmrsowpmu
IA/1/2024 ( 3208/2024 ) Classification : :
oA ( ol "* | PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLINATE CHANGE AND ORS. g‘ Pend
P casn ‘Applied by {Advocate) : JALAJ KUMAR GUPTA
M/S New Star Brick Works (Erstwhile W/S Shiv Om Brick Works) THRU, PROP. AFSAR ALI Vs STATE OF UP. THRU
1AJ2/2024 ( 11077 Classificati 8
i A:ﬁ i HR0A8) e+ PRIN.SECY, DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. ;:'ZT 21-02-2024 | Penc
Applied by (Advocate) : ASHOK KUMAR VERMA ( B/A1396/2012 ) : -
wsmsumwm;mmwonmwm;mmwmmwsm‘eosupm : :
1A/3/20 : 5-02- :
p dzs i;:iﬁnm ) Classification ! | sRINSECY. DEPTT. OF PORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. ;024 1803-2024 | Penc
o Applied by (Advocats) : MOHD. ASLAM KHAN ( B/M0S565/2012 ) SRR
s n ;| WS Now Star Brick Works (Erstwhie WS Shiv Om Brick Works) THRU. PROP. AFSARALI Ve STATE OF UP.THRU | o 00 |
::;f412024 i e o PRIN.SECY. DEPTT. oF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. 2024 - 04-03-2024 Penc
i, g Applied by (Advocats) : JALAJ KUMAR GUPTA { BAJ0108/2012 ) ' A
.| WS New Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALI Vs STATE OF U.P., THRU ool .
ﬂ,?f‘ (4276672024 ) Classification : | o (NSECY. DEPTT, OF FORESTS, ENVIRONMENT AND GLIMATE CHANGE AND ORS. 103 09 042024 | Penc
b Applied by (Advocate) : ASHOK KUMAR VERMA { B/A1396/2012 ) 204 S
. | M/S New Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALl Vs STATE OF U.P. THRU
:’moi" ( sznmz;i)tu“"““m" * | PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. ﬁ Pen
SppL. ayoudie Applled by (Advocats) : JALAJ KUMAR GUPTA ( B/J0105/2012 )

Linked Cases (Case Number) :
[ WRIC/2116/2025, WRIC/2074/2025 WRIC/2107/2025 WRIC/1179/2025, WRIC/1610/2025, WRIC/1626/2025, WRIC/16272025 wcnmmmmcnmm WRIC/1611/2025 WRIC/714)
+ RS : : o
Listing'History
Hon'ble Mr./Ms./Dr. Justice = : ; iy A
Cause List Type \In chamber of Registrar(s)/Jt. Registrar(s) T e e e
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : aoso; 11-03-2025 - | Judgement Reserved
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 10-03-2025 | DATEFIXED = -
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060) - 06-03-2025 | DATE FIXED
Additional/Unlisted List-2 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 05-03-2025 | DATEFIXED
Additional/Uniisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Banch ID : 3080 ) 04-03-2025 | DATE FIXED .
Additional/Unlisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 03-03-2025 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 21022025 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 20-02-2025 | DATE FIXED
Additional/Unlisted List-3 - ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 19-02-2025 | DATE FIXED 5
Additional/Unlisted List-1 ATTAU RAHMAN MASOOD! , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 12-02-2025 | DATE FIXED , Personal Appearaht:




.!
2734 o

J . e Justion: = Listing Date | Short Order
_| ATTAU RAHMAN MASOODI , (Banch ID : 3060 ) 10-02-2025 | DATE FIXED , Personal Appeara,
List _| ATTAU RAHMAN MASOODY/, 4 VIDYARTHI ( Bench ID : 3060 29-01-2025 | DATEFIXED =

nsferred Additional/Unlisted List | RAJAN ROY , BRIJ RAJ BenchiD:3166) e 13-01-2025 | List after a fixed period

itional/Unlisted List ATTAU RAHMAN MASOOD! , § YARTHI (Bench ID : 3060) 11-12-2024 | List after a fixed period
Additional/Unlisted List ATTAU RAHMAN )ODI, 4 ( Benich ID : 3060 ) 13-11-2024 | List after a fixed period
Additional/Unlisted List .| RAJAN ROY , OM PRAKASH S mchID:3175) 01-10-2024 | LIST IN THE MONTH
Additional/Unlisted List __| RAJAN ROY , OM 1D :3175) 24-09-2024 | List after a fixed period
Transferred Additional/Unlisted List | SANGEETA CHANDRA, 3R1 R H (Bench 1D :3322) 17-08-2024 - | NEXT CAUSE LIST
Additional/Unlisted List ___ | RAJAN ROY , OM PRAKASH SHI lench 1D : 3175) 12-08-2024 | List after a fixed period
Additional/Unlisted List RAJAN ROY , OM PRAKASH ! :hiD ;3175 ) 10-07-2024 | LIST IN THE MONTH
Additional/Unlisted List_ CHIEF JUSTICE , JASPREET SiI 24-05-2024 | List after a fixed period
Dally A List 2F . SHUKLA (BenchiD :3175) = 04-04-2024 | TAKEN ON RECORD
Transferred Daily IA List _SANGEETA CHANDRA , BRIJ RAJ SING (Bench ID : 3322) 01-04-2024 | Pass Over ;
Additional/Unlisted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 28-03-2024 | List after a fixed period
Daily IA List anauammmgoom-.muw SINGH (Bench ID:3109) _ 13-03-2024 | TAKEN ON RECORD
Additional/Unlisted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3108 ) 11-03-2024 | DATE FIXED
Fresh List : ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D - 3108 ) 04-03-2024 | DATE FIXED , Personal Appearan
Transferred Daily A List Anaummmonm,muu_;@n'm-m DESHWAL ( Bench ID : 3316 ) 26-02-2024 | LISTIN THE MONTH _
Daily IA List CHIEF JUSTICE , ATTAU RAHMAN MASOODI ( Banch ID ; 3314 ) 18-02-2024 | TAKEN ON RECORD
Fresh Supplementary List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3100 ) 1602-2024 | DATE FIXED
Fresh Supplementary List Anmwmmm;mmm{.mmam; 12-02-2024 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI : BRIJ RAJ SINGH ( Bench ID : 3109 ) 08-02-2024 | DATE FIXED
Fresh List Aﬁmmmmsoou.mmam{mmsm) : 24-01-2024 | DATE FIXED
Daily |A List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 23-01-2024 | LIST IN THE MONTH
Fresh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 18-01-2024 | DATE FIXED
Transferred Fresh List SANGEETA CHANDRA , AJAI KUMAR SRIVASTAVA- ( Bench ID : 3269 ) 16-01-2024 | DATE FIXED
Fresh List Aﬂmwmmoom.mmsmen(mmam) 11-01-2024 | Pass Over_
Frash List ATTAU RAHMAN MASOODI ; BRI RAJ SINGH ( Bench ID - 3109 ) 09-01-2024

Pass Over

MmMhMmWMWMWWwﬁM:MMmduw»WMWmnm'nmmugp{dmw

Printed on 03-04-2025 at 10:58:51 am

Mu.mwmmumﬂmwﬁupumﬁwmmmtq

may be brought 0 the notice of Jt. Registrar(J)(Compuiter)
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oner :- M S Jai Shree Bala Ji Brick Industry
State Of Up And 7 Others

tioner :- Pramod Kumar Sinha
sondent :- C.S.C.

1. Learned counsel for the respondent prays for time to file counter
affidavit.

2. Time prayed for is allowed,
3. Connect with Writ-C No.1525 of 2024,

4. In the meanwhile, recovery pursuant to the impugned recovery
demand notice (Annexure-1) shall remain in abeyance.

5. When the matter is listed next, name of Shri Sandeep Kumar
Srivastava, Advocate shall be shown in the cause list as counsel for
respondent nos. 2 &6.

Order Date :- 8.2.2024
Brijesh Maurya

(Manoj Kumar Gupta,J.)  (Arun Bhansali,C.J.)
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Subhash Chandra Pandey, Bhagwan Duty

c.s.c

ﬂaemspondentpraysforﬁme to file counter

sWh S




2737

mv@ﬂsﬁaaﬁ"ﬁ%#ﬂﬁh#ﬁwﬂmmmmﬂm mmﬂwmmﬁmum#qﬁam
f&1% 20012025 B srgureT @ W

TEHa— s

SET H1 ARy

Rie—

/04 /2025

BOH

¥C TS @ 9
q T

$T Weer W @7 A

q gar

iy

T B T

el 87 Ha BrAaTE

ES el

4

CREUE
5

T

2
AET A Twex
AT A9 TEdE
4 Ywev

3
2 e a@Ag

84,37,500.00

&P 23.01.2024 @1
TIRR B HfY 4fy
7B PR A T B

HI0 T A @5
augdis § fie

¥i0—799 / 2024 TR FY
TH & 9 Re

151 /2024 = ®R R®
T W g B D T R
T [ F 510 9
ATy @S Woedlg ¥

T 4T qren amH

3N FMRM 0 T

84,37,500.00

23.01.2024 &Y
TBER B By
T B} A TE B

HI0 Ted TATed TTRIGH
# SRR AT Re
¥lo—1463 / 2024 B WY
Ho STy avgelt
T sv &) & qur
SR Re arfrer

1463 /2024 T9H % Re
oI e Re
11525 / 2024 ¥ wg
X ) T B | R Reie
18.03.2024 B W H Tew
R GG g 9 @
& ufereras aleer fasar
T afdfg &

T i qaet
T B

H Qs awA

e faEr e

? 84,37,500.00
0

23.01.2024 PV
BHER P HN 4
BB Y o TS B

HI0 Ve STl YRR
# g FifeT Re
%—1153/2(;?4255111
Ho RIS # el
T B &Y & qen
I Re arferer

1153 /2024 TT9E 3 Re
uiferer e Re
w1525 /2024 ¥ =g
o & T 8| Rt R
18.03.2024 B Y ¥ T
YR wguY g A @
g uftrerrs efes fasar
T aftfa &

NTAYY |

M hae

[ECER S

89



= 2_738'

mmsﬁamﬁw.#ﬁﬁﬁﬁmmmmmnm,mmmm wof0aE 7 s ¥ wilRe s
Rei® 20.01.2025 B srureT @ T |

RIS EEE

AT BT Ureq

feie— /04 /2025

BOYH

§C WSO DI AF
q gar

%C Wcel W@ & a9
q ar

TR B
CREUED

TGN B T
REUE

TGl 8 FA Braare!

g

4

5

6

7

2
DT P X
AT A T
fow Iy am

3
2 faeng 3ag

84,37,500.00

f&71% 23.01.2024 @1
BN B F qfH
D BT N TE B

HI0 ST Y ETS
wvedls ¥ Re
¥0—799 /2024 TR A
g & Re

Hi-151 /2024 ¥ ©R e
T W wEg R G T R
T TAE F A0 Seg
T TE9 WUeus #
e 2

g &t 9T U

A ARm Fo o

84,37,500.00

1% 23.01.2024 31
qBIER B HY G
@ PY N TS B

0 FTd AT YATIRIG
# N gt e
Hi0—1463 /2024 & BIY
Ao =ATgTerd § el
I &Y 41 & qern

s Re gy

1463 /2024 T # e
e g Re
1525 /2024 ¥ TEE
PR < T8 B | Rl Reie
18.03.2024 B IRY ¥ IR
TR yeuur e € @
N1 wfirers giRee fran
ST gftfe &)

HA 8% g
T AT

# g WA g3
i f3srd @rer #Ho

IregeeTyR e

84,37,500.00

&% 23.01.2024 31
DR B Gy
D B S B

A0 Fed AT YRS
# TR gy Re
Hl0—1153 /2024 & g
A0 =TT H TR
I &Y 9 & qen
e Re arfrer

1153 /2024 g1 % Re
Tifger wen Re
HW—1525 /2024 ¥ GHE
X & T &) e RBAie
18.03.2024 B Y ¥ T
TRW g g A @
g1 ufores gifae fasar
o aftfa &

L RTIGR |

5




2739

- Mohannnad Danish,Prem Narayan Rai
it ;- C.5.C.,Sandeep Kumar Srivastava

1. Counter affidavit filed on behalf of U.P. Pollution Control Boa
is taken taken on record.

2 As prayed, two weeks' time is allowed to counsel for I
petitioner to file rejoinder affidavit.

3. List as fresh on 12.04.2024 along with connected matters.

Order Date :- 18.3.2024
AKShukla/-

(Kshitij Shailendra, J.) ~ (Manoj Kumar Gupta, J.

ANCKGMRR i
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Court Cases Infromation System: (Writ No. WRI_Q'I?!SZ'!Q_Z:_});

Department: ENVIRONMENT - —
Writ No :WRIC/799/2024 Filed on :23/01/2024  Last Listed On : :125/01/2024 Status :Pending

Party Details : —r = =
Petitioner Name :AAKA BRICK CENTRE (NEW NAME TEHSIN BRICK CENTRE) THRU PROPRIETOR JISHAN AHMAD

Respondent Name :STATE OF U.P. THRU PRIN.SECY. 'DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND Designation:
ORS. -

Counsel Name : KRIPA SHANKAR YADAV VS C.5.C.

Impugned/Interim Order Detail : —— . |
Passed by Dept. Order Detail Order No Order date District
""" RAMPUR

MainPrayerDetail : quashing the letter/order No. H92013/C-7/Vividh-612/Jeetu Yada/Rampur/EC/54/2023 dt. 15.04.2023 as well as list
Brick klin ita Bhata whereby imposed environmental compensation of Rs. 84,37,500/- against petitioners Brick Klin.

Listing Details : e
Court No. Serial No. VAL
: 3 25/01/2024
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Filing No. WRIC/558/2024
CNR UPHC020013502024
First Hearing Date
Next Hearing Date
Stage of Case
Coram
Bench Type
Judicial Branch
Causelist Type ;
State | UTTARPRADESH
District :
Peﬂtloner!Rapondanl and their Advocate(s)

Petitioner e S s Mpond-nl
M/S New Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. mm - | 1. STATE OF U.P. THRU PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENTAND CLIMAT!
Advocate - JALAJ KUMAR GUPTA ( BIJ0105/2012 ), MEHDI KHAN ( a.mmrzoez) MOHD CHANGE AND ORS.
ASLAM KHAN ( BIM0565/2012 ) | 2. UPP.C.B. THRU CHAIRMAN :

3. MEMBER SECY. U.PP.C.B. LUCKNOW T et

- | 4. CHIEF ENVIRONMENTAL OFFICER CIRCLE | TC-12V LUCKNOW

5. D.M., MORADABAD

6. TEHlenAR. MORADABAD

chlh GSC.(GESCHBOO)..&SHOKKUMARVEM{HMME)

CatogoryDetai!s
Category WRIT PETITION ON ENVIRONMENT PROTECTION ( 60700 )
Sub Category Mm(ﬁo)
1A Details o e
; Dateof | Next/ 1A
Applica mbe Party o
e : Filing | Disposal Date | statu
= : M/S New Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALl Vs STATE OF UP. THRU
1A/1/2024 { 3208/2024 ) Classification : 2
Sln?:plk(:aﬁm e PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. :;T Pend
y Applied by {Advocate) : JALAJ KUMAR GUPTA
| WIS New Star Brick Works (Erstwhlle WS Shv Om Birick Works) THIRU. PROP AFSAR AL Ve STATE OF UP-TWRD
| 11 4 fication : 2
gj:t:fif(m:;muz ) Classification : | - IN'SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. gg 21022024 | Pend
Appliad by (Advocate) : ASHOK KUMAR VERMA ( BIA1396/2012 )
: WS Now Siar Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALI Vs STATE OF UF THRU :

4 (282731202 fication : : 502- ;
:"mzrm 4 Classification: | priNSECY, DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. ;024 | 18032024 |Penc
oo : Applied by (Advocats) : MOHD. ASLAM KHAN ( B/M0565/2012 ) g i AT ;

.| M/S New Star Brick Works (Erstwhile W/S Shiv Om Brick Works) THRU. PROP. AFSAR AL Vi STATE OF UP. THRU | 55 1y, e
:::':;z;zum‘ 09/2024 ) Classfication : | o\ SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. mzz_ 2 104032024 |Penc
el Applied by (Advocate) : JALAJ KUMAR GUPTA { B/J0108/2012 ) fe | '
: | WS Now Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALl Vs STATE OF U THRU T s
Tmi"zoif“Hzrmuz“c"“m"'“"“‘ PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENT AND CLIMATE CHANGE AND ORS. ;::f' 08-04-2024 | Pen
ay Applied by (Advocate) : ASHOK KUMAR VERMA { B/A1396/2012 ) 2
/S New Star Brick Works (Erstwhile M/S Shiv Om Brick Works) THRU. PROP. AFSAR ALl Vs STATE OF U.P. THRU
4 assifi -] 5 28-03-
l;fﬁf:o: (52?:ﬁmm CAtION : | PRIN.SECY. DEPTT. OF FORESTS, ENVIRONMENT AND GLIMATE CHANGE AND ORS. s Pan
PR SN Applied by (Advocats) : JALAJ KUMAR GUPTA ( BAJ0105/2012)

Linked Cases (Case Number) : :
[ WRIC/2116/2025,WRIC/2074/2025 WRIC/2107/2025,WRIC/1179/2025,WRIC/ 161072025, wwcnazstzozs WRIC/1627/2025 wwmsazfzozs.mmms WRIC611/2025 WRIC/1714)
Listing History
Hon'ble Mr./Ms./Dr. Justice ; e B
Couse Lint Tyne \In chamber of Reglatrar{s)/Jt. Reglstrar(s) Uebng wla | S lee. | -
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID ; 3060 ) 1103-2025 - | Judgement Reserved
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 10-03-2025 | DATE FIXED -
Additional/Unlisted List-1 ATTAU RAHMAN MASOQDI , SUBHASH VIDYARTHI { Bench ID : 3060 ) -] 08032025 | DATEFIXED =
Additional/Unlisted List-2 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench 1D : 3060 ) 05-03-2025 - | DATEFIXED -~
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 04-03-2025 | DATEFIXED
Additional/Unlisted List ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 03-03-2025 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID : 3060 ) 21-02-2025 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Banch ID : 3060 ) 20-02-2025 | DATE FIXED
Additional/Unlisted List-3 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI { Bench ID ; 3060 ) 18-02-2025 | DATE FIXED
Additional/Unlisted List-1 ATTAU RAHMAN MASOODI , SUBHASH VIDYARTHI ( Bench ID : 3060 ) 12-02-2025 | DATE FIXED , Personal Appearahd




shﬂ_l't Ord E .:f 2

10-02-2025 | DATE FIXED , Personal Appeararx
29-01-2025 | DATEFIXED
13-01-2025 | List after a fixed period
_| ATTAUR 11-12-2024 | List after a fixed period
ATTAU R 13-11-2024 | List after a fixed period
TRAARR 01-10-2024 [ LIST IN THE MONTH
Transferred Additional/Unlisted List | SA CHANDRA , BRIJ RAJ SINGH ( Bench 1D 17-09-2024 - | NEXT CAUSELIST
Additional/Uniisted List __| RAJAN ROY , OM PRAKASH SHUKLA ( Benc 1D : 3175) 12-08-2024 | List after a fixed period
Additional/Unlisted List RAJUAN ROY . OM PRAKASH 1D :3175) 10-07-2024 ~ | LISTIN THE MONTH
Additional/Unlisted List CHIEF JUSTICE , JASPREET. nch D : 3317 ) - 24-05-2024 - | List after a fixed period
Additional/Unlisted List _ shID : 3175) 22-04-2024 | List after a fixed period
Daily IA List RAJAN ROY , OM PRAKASH SHUKLA { Bench ID  3175) 04-04-2024 ~ | TAKEN ONRECORD
Transferred Daily IA List SANGEEIACHM.SM'RMM(MID:M) 01-04-2024 | Pass Over
Additional/Uniisted List mummmm.,'%siW(mm:aM) 28-03-2024 | List after a fixed period
Daily A List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH D : 3109 ) 13-03-2024 | TAKEN ON RECORD
Additional/Unlisted List OOD!, BRIJ RAJ. | 11-03-2024 | DATE FIXED |
Fresh List . )ODI , BRIJ RAJ SIN 04-03-2024 | DATE FIXED , Personal Appearan
Transferred Daily 1A List ATTAU RAHMAN MASOODI, Amumsm DESHWAL ( Bench ID : 3316 ) 26-02-2024 | LIST IN THE MONTH _
Daily IA List CHIEF JUSTICE , ATTAU RAHMAN MASOODI { Banch ID ; 3314 ) 18-02-2024 | TAKEN ON RECORD
Fresh Supplementary List Anmmummom.'aaumam(mn:am) 16-02-2024 | DATE FIXED
Fresh Supplementary List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH { Bench ID: 3109 ) 12-02-2024 | DATE FIXED
Additional/Unlisted List-1 Aﬂmmw.W'MM(mn:aiw) 08-02-2024 ~ | DATE FIXED -
Fresh List Amuwummsocim;mesmm(mm:ma) : 24-01-2024 | DATE FiIxED
Daily IA List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3100) 23-01-2024 | LIST IN THE MONTH
Fresh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH Bench ID : 3109 ) 18-01-2024 | DATE FIXED
Transferred Fresh List smemacnmnm.mmnmwmm(mmm; 16-01-2024 | DATE FIXED
Frash List o Amunmmoom.mmm(mmmm 11-01-2024 ~ [Pass Over
Fresh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID ; 3109 ) Pass Over '

OrderlJudgement

08-01-2024

Printed on 03-04-2025 &t 10:58:51 am
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Case :- WRTT —C No. - 1463 of 2024

Peﬁﬁ!l_'lf.'l\;l'.'_l__f -MSJa: Shree Bala Ji Brick Industry
Respondent :- State Of Up And 7 Others
Counsel Petitioner :- Pramod Kumar Sinha

Countel formspandem +=LC.S.C.

1. Learned counsel for the respondent prays for time to file counter
affidavit.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recovery
demand notice (Annexure- 1) shall remain in abeyance,

5. When the matter is listed next, name of Shri Sandeep Kumar
Srivastava, Advocate shall be shown in the cause list as counsel for
respondent nos. 2 &6.

Order Date :- 8.2.2024
Brijesh Maurya

(Manoj Kumar Gupta,J.) (Arun Bhansali,C.J.)
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